\ 2121 TEM NO. 114 COURT NO 9 SECTION |V
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
ClVIL APPEAL NO(s). 2150 OF 2006
EXECUTI VE OFFI CER, MUNI Cl PAL COUNCI L Appel | ant (s)
VERSUS
GAJJA RAM & ORS. Respondent ( s)
(Wth office report )
Date: 09/03/2011 This Appeal was called on for hearing today.
CORAM :

HON BLE MR, JUSTI CE B. SUDERSHAN REDDY
HON BLE MR, JUSTI CE SURI NDER SI NGH NI JJAR

For Appellant(s)
Dr. Kailash Chand, Adv. (NP)

For Respondent (s)
M. A P. Mhanty, Adv. (NP)
Rr- Ex- Parte (NP)
UPON hearing counsel the Court nmade the foll ow ng
ORDER
None present on behalf of the parties.
The Civil Appeal is di sm ssed for non

prosecuti on.

(Sukhbir Paul Kaur) (Renuka Sadana)
Court Master Court Master

(Signed Oder is placed on the file)

I'N THE SUPREME COURT OF | NDI A
Cl VI L APPELLATE JURI SDI CTI ON

Cl VI L APPEAL NO. 2150 COF 2006

EXECUTI VE OFFI CER, MJUNI Cl PAL COUNCI L, Appel | ant (s)
PATRAN, DI STRI CT PATI ALA ( PUNJAB)
Ver sus
GAJJA RAM AND ORS. Respondent ( s)
ORDER

None present on behal f of the parties.



The Civil Appeal is di sm ssed for non

prosecuti on.

.................... J.
( SURI NDER SI NGH NI JJAR)

New Del hi ,
March 09, 2011



